
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

To be heard on Tuesday the 21st day of November 2023 at 10.30 a.m 

                                                 (VIRTUAL MODE) 

        Click here to join VC 

  
In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and 

        Hon’ble Mrs. Shreesha Merla, Member (Technical) 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH 

(Ins) No. 400/2023 
For Exemption 

IA No. 1229/2023 

For Stay 

IA No. 1230/2023 

For Directions 
IA No. 1231/2023 

Edelweiss Asset 

Reconstruction 
Company Limited & 2 

Ors. 

Vs 

Saurabh Kumar 

Tikmani, RP of Lanco 
Amarkantak Power 

Ltd. & 11 Ors.  

 

Mr. Allwin Godwin Mr. Ramakant Rai 

For Caveator 

2 Comp App (AT) (CH) 

(Ins) No. 387/2023  

For Stay   

IA No.1176/2023  
For Condone Delay   

IA No. 1177/2023 

Sanjeev Mitla   

Vs   

Mr. Madhusudhan Rao 

Gonugunta & Anr 

Mr. S. Rajagopalan Ms. Mumaneni 

Varza Laxmi   

For Caveator 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

3 Comp App (AT) (CH) 

(Ins) No. 363/2023  
To dispense with  

IA No. 1107/2023 

For Stay  

IA No. 1113/2023  

For Directions  

IA No. 1109, 1110 & 
1111, 1112, 1114 & 

1115/2023 

Lanco Infratech Ltd. & 

Anr.  
Vs  

IDBI Bank Limited & 

11 Ors 

Mr. K Harishankar  

Mr. Mayan H Jain  
Mr. Allwin Godwin 

R1  
Mr. Muthuchharan 

Sundresh- R5  

Mr. Nithin 

Chowdary 

Pavuluri- R6  

Mr. Arun Karthik 
Mohan- R10 

4 Comp App (AT) (CH) 

(Ins) No. 25/2023   

For Condone Delay  

IA No. 88/2023 

Aveena Gudapati   

Vs   

Biogreen Papers Ltd 

Mr. S 

Chidambaram, CS 

Mr. J Basava Raja 

5 Comp App (AT) (CH) 
(Ins) 36/2023   

For Condone Delay   

IA No. 131/2023   

For Stay   

IA No. 132/2023 

 

Jasin Jose   
Vs  

Regional Provident 

Fund Commissioner-II 

Mr. Jerin Asher 
Sojan 

 

Mr. R Vishnu 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=m55a5607e0ae2e092dadd5c90b56a5efe


 
 

6 Comp App (AT) (CH) 

No. 44/2023 

Sunrise Apartments 

Pvt. Ltd. & Anr.    

Vs    

Registrar Of 
Companies, Karnataka 

 

Mr. Chethan 

Jeevandas Nayak, 

CS 

 

7 Comp App (AT) (CH) 

(Ins) No. 89/2023  

For Exemption   

IA No. 318/2023 

Mr. Madala Srinivasu & 

Anr.  

Vs   

Veera Venkata 
Satyanarayana Rao 

Vadlamani & 2 Ors.     

 

WITH 

Mr. T Ravichandran  

8 Comp App (AT) (CH) 

(Ins) No. 90/2023   

For Exemption   
IA No. 320/2023 

Mr. Madala Srinivasu & 

Anr.  

Vs   
IND-Barath Thermal 

Power Ltd & 17 Ors. 

 

Mr. T Ravichandran  

9 Comp App (AT) (CH) 

(Ins) No. 185/2023   

For Stay    
IA No. 589/2023 

Aditya Kedia & Anr.   

Vs    

Southern Power 
Distribution Company 

of Telangana Limited & 

7 Ors.  

 

WITH 

Mr. Arun C Mohan Mr. Adithya Reddy 

10 Comp App (AT) (CH) 
(Ins) No. 200/2023   

For Stay    

IA No. 658/2023  

For Direction  

IA No. 826/2023 

Reactive Metals of India 
Pvt. Ltd. & Anr.   

Vs    

Southern Power 

Distribution Company 

of Telangana Ltd. & 7 

Ors.    
 

WITH 

Mr. Y 
Suryanarayana 

 

11 Comp App (AT) (CH) 

(Ins) No. 228/2023  

For Stay    

IA No. 742/2023    
For Urgent Listing    

IA No. 740/2023 

Shiv Ratan Pareek & 

Anr.   

Vs    

Southern Power 
Distribution Company 

of Telangana Ltd.& 7 

Ors. 

 

Mr. D Narendar Naik Mr. Adithya Reddy 

12 Comp App (AT) (CH) 

(Ins) No. 197/2023 

Kunnel Engineers & 

Contractors Pvt. Ltd.    

Vs   
Ozone Projects Pvt. Ltd. 

 

Mr. Jose Jacob  

Mr. Jerin Asher 

Sojan 

M/s Tatva Legal 

13 Comp App (AT) (CH) 

No. 116/2022    

For Stay    

IA No.1070/2022 

Ayesha Hadi Ali & 8 

Ors.   

Vs    

Rizwana Anjum & 2 
Ors.     

 

WITH 

Mr. Vinay Babu 

Gade, PCS 

Mr. Anirudh 

Krishnan  

Mr. V Venkata 

Rami Reddy- R1 

Mr. Ramaswamy 

Meyyappan- R2 



 
 

14 Comp App (AT) (CH) 

No. 117/2022    

For Stay    

IA No.1071/2022 

Habeeb Umer Hadi Ali 

& 8 Ors.   

Vs    

Mohammed Abdul 
Raheem Abdul Azeem 

& 2 Ors.     

 

WITH 

Mr. Vinay Babu 

Gade, PCS 

Mr. Anirudh 

Krishnan 

Mr. V Venkata 

Rami Reddy- R1 

Mr. Ramaswamy 

Meyyappan- R2 

15 Comp App (AT) (CH) 

No. 118/2022    
For Stay    

IA No.1072/2022 

Huda Baghdadi & 8 

Ors   
Vs   

Fakruddin Mohammed 

& 7 Ors.      

 

WITH 

Mr. Vinay Babu 

Gade, PCS 
Mr. Anirudh 

Krishnan 

Mr. V Venkata 

Rami Reddy- R1   
Mr. Ramaswamy 

Meyyappan- R7  

16 Comp App (AT) (CH) 

No. 119/2022    
For Stay    

IA No.1073/2022 

Mr Abdul Rahman Hadi 

Ali & 8 Ors.   
Vs    

Mohammed 

Iftekaruddin & 2 Ors. 

 

WITH 

Mr. Vinay Babu 

Gade, PCS 
Mr. Anirudh 

Krishnan 

Mr. V Venkata 

Rami Reddy- R1   
Mr. Ramaswamy 

Meyyappan- R2  

17 Comp App (AT) (CH) 
No. 120/2022    

For Stay    

IA No.1074/2022 

Mr. Habeeb Umer Hadi 
Ali & 8 Ors.   

Vs    

Mohd Ziauddin Nayyar 

& 2 Ors.      

 

WITH 

Mr. Vinay Babu 
Gade, PCS 

Mr. Anirudh 

Krishnan 

Mr. V Venkata 
Rami Reddy- R1   

Mr. Ramaswamy 

Meyyappan- R2  

18 Comp App (AT) (CH) 

No. 121/2022   

For Stay    

IA No.1075/2022 

Mr. Habib Abdul 

Razzaq Hadi Ali 

Albaghdadi & 8 Ors.  

Vs    

Waheeduddin Azmi & 2 

Ors.    
  

WITH 

Mr. Vinay Babu 

Gade, PCS 

Mr. Anirudh 

Krishnan 

Mr. V Venkata 

Rami Reddy- R1   

Mr. Ramaswamy 

Meyyappan- R2 

19 Comp App (AT) (CH) 

No. 122/2022    

For Stay    

IA No.1076/2022 

Ms Ayesha Hadi Ali & 8 

Ors   

Vs    

Mohammed Abdul 
Azeem & 2 Ors.     

 

WITH 

Mr. Vinay Babu 

Gade, PCS 

Mr. Anirudh 

Krishnan 

Mr. V Venkata 

Rami Reddy- R1   

Mr. Ramaswamy 

Meyyappan- R2 

20 Comp App (AT) (CH) 

No. 123/2022    

For Stay    

IA No.1077/2022 

Habib Abdul Razzaq 

Hadi Ali Albaghdadi & 

8 Ors.   

Vs    
Mohammed Abdul 

Kareem & 2 Ors. 

 

Mr. Vinay Babu 

Gade, PCS 

Mr. Anirudh 

Krishnan 

Mr. V Venkata 

Rami Reddy- R1   

Mr. Ramaswamy 

Meyyappan- R2 

 

 

 

 



 
 

For Directions 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

21 IA No. 1014/2023 

(Recall)  
in  

Comp App (AT) (CH) 

(Ins) No.159/2023   

For Stay    

IA No.527/2023  

For Clarification  
IA No. 967/2023 

 

D Srinivasa Rao      

Vs      
Stressed Assets 

Stabilization Fund & 

Anr.   

Mr. D Srinivasa Rao Mr.T Ravichandran 

22 IA No. 1224/2023 

(Recall) 

in 

Comp App (AT) (CH) 
No. 41/2023 

For Stay 

IA No. 428/2023 

Vetril Electronics 

Pvt.Ltd. & 2 Ors 

Vs 

Vinod Bajaj 
 

WITH 

Mr. AS Vihwajith  

23 IA No. 1225/2023 

(Recall) 

in 

Comp App (AT) (CH) 
No. 42/2023 

For Exemption 

IA No. 432/2023 

For Stay 

IA No. 431/2023 
 

Vetril Electronics Pvt. 

Ltd. & 2 Ors. 

Vs 

Vinod Bajaj 
 

WITH 

Mr. AS Vihwajith  

24 IA No. 1226/2023 

(Recall) 

in 

Comp App (AT) (CH) 

No. 43/2023 

For Exemption 
IA No. 438/2023 

For Stay 

IA No. 437/2023 

Vetril Electronics Pvt. 

Ltd. & 2 Ors. 

Vs 

Vinod Bajaj 

Mr. AS Vihwajith  

 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

25 Comp App (AT) (CH) 

No.32/2022 

Sivagnanagovindasamy 

Nambi, Shareholder 
cum Director of 

Manasanthi Mental 

Health Care Pvt. Ltd.   

Vs  

The Registrar of 
Companies, Chennai 

 

Mr. CS K. Gaurav 

Kumar 

Mr. Avinash 

Krishnan Ravi 

 

 



 
 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

26 Comp App (AT) (CH) 

(Ins) No. 60/2021 
For Exemption   

IA No. 135/2021 

Chennai Chengelpet 

Tannery and Footwear 
General Workers Union 

& 4 Ors   

Vs  

Kavitha Surana, 

Liquidator of Forward 

Shoes India Pvt. Ltd. & 
4 Ors.  

 

WITH 

Mr. B Arvind 

Srevatsa   

Mr. S. 

Satyanarayanan- 
R1 

Mr. R Sukumaran- 

R5 

27 Comp App (AT) (CH) 

(Ins) No. 104/2021 

Ganesh Cartons India 

Pvt Ltd. & 3 Ors.   

Vs.   
Kavitha Surana, 

Liquidator of Forward 

Shoes India Pvt. Ltd. & 

Anr.   

 

WITH 

Mr. Abhinav 

Parthasarathy   

Mr. S. 

Satyanarayanan- 

R1 
Mr. R Sukumaran- 

R2 

28 Comp App (AT) (CH) 
(Ins) No.109/2021  

For Stay   

IA No.199/2021 

Seeking Injunction   

IA No. 200/2021   
To dispense with   

IA No. 201/2021   

IA No. 202/2021  

Additional docs  

IA No. 641/2022 

 

Muhamad Yavar Dhala   
Vs.  

Kavitha Surana & 2 

Ors. 

Ms. Tanya Kapoor Mr. S. 
Satyanarayanan- 

R1 

Mr. MS 

Viswanathan- R2 

Mr. R Sukumaran- 
R3  

29 Comp App (AT) (CH) 
(Ins) No.224/2022   

For Stay       

IA No. 481/2022      

To Vacate      

IA No. 766/2022 

Virigineni Anjaiah, 
Suspended Director, 

M/s Sri Pavana Keerthi 

Hotels India Pvt. Ltd.      

Vs       

Pridhvi Asset 
Reconstruction and 

Securitization company 

Ltd. & Anr 

 

Mr. K. Ravindranath Mr. Surya Teja 
Nalla- R1 

30 TA No 48/2021  

(Comp App (AT) No. 

192/2019)  
For Stay   

IA No. 986/2022 

Additional docs.   

IA No. 987/2022 

 

Ennes Capital P Ltd & 

17 Ors   

Vs   
Hyderabad Securities & 

Enterprises Ltd & 17 

Ors 

Mr. Avinash 

Krishnan Ravi   

Mr. Anant 

Merathia- R1-R13 

Mr. 
Y.Suryanarayana 

R14 -R17 

31 Comp App (AT) (CH) 
No. 56/2021   

For Stay   

IA No. 654/2021   

Anjana Sanghi & 2 Ors   
Vs   

KMS Constructions Pvt 

Ltd & 10 Ors 

Ms. Varsha N Mr. S 
Chidambaram-R1 

& R4   



 
 

For Exemption   

IA No. 655/2021   

For Urgent Hearing   

IA No. 656/2021   
To Implead   

IA No. 102/2023 

Interim Injunction 

IA No. 103 & 

104/2023   
 

Mr. Yogesh Kumar 

Jagia- R2   

Ms. K Sagarika- R3  

Mr. Naresh Kumar 
Sangam- R5   

Ms. Anju Jain- R6 

Mr. Sriram 

Venkatavaradan 

R7   
Mr. A 

Chakravarthy 

Mudiraj- R11 

32 TA (AT) No. 138/2021   

(CA (AT) (Ins) 

No.1239/2019 

Kartik Kalevar & 14 

Ors.      

Vs     

M/s. Metrocorp 
Infrastructure Limited 

 

Mr. Mithun 

Shashank 

Mr. Mani Bhadra 

Jain 

33 TA No. 154/2021 

(Comp App (AT) (Ins) 

No. 557/2019) 

Mr. M Mohamed 

Fahrudeen    

Vs   

Mr. Vasudevan & 2 Ors 
 

Mr. S. Gopinathan Mr. K. Moorthy 

34 Comp App (AT) (CH) 

(Ins) No. 278/2021   

For Exemption     

IA No. 597 &  

600/2021     

For Stay     
IA No. 598/2021     

For Additional docs  

IA No. 348 & 

349/2023 

M/s Malayalam 

Industries Ltd.     

Vs.     

Mr. K Easwar Pillai, RP 

of M/s. Mathstraman 

Manufacturers and 
Traders Pvt. Ltd. & 6 

Ors 

Mr. G.R. 

Lakshmanan 

Mr. S. Sethuraman 

35 Comp App (AT) (CH) 

No.111/2022     
For Directions   

IA No. 999 & 

1000/2022 

Sarah Qureshi     

Vs     
GB Bakers Industries 

Pvt. Ltd. & 7 Ors 

Mr. CV Shailandran M/s. Hirendernath 

& Prakruti 
Golechha- R2, R3, 

R5     

Mr. Nomula 

Srinivas- R4    

M/s Munuga 
Sateesh-R6     

Mr. Munuga 

Sateesh- R7    

M/s Vrinda & 

Komal Agarwal- R8 

 

36 Comp App (AT) (CH) 
(Ins) No.175/2022  

For Stay    

IA No. 400/2022 

Mr. Pranit Joshi    
Vs    

PRC International 

Hotels Pvt. Ltd. & Anr. 

 

Mr. PK Paneer 
Selvam 

Ms. MS Elamathi 
Mr. AK Vijay 

Maghesh- R2 

37 Comp App (AT) (CH) 

(Ins) No 302/2022    
For Condone Delay    

IA No. 634/2022   

Leave to file      

IA No 632/2022      

To dispense with      

Employees Provident 

Fund Organisation     
Vs      

Mr. Ramakrishnan 

Sadasivan, RP of BVV 

Paper Industry Ltd & 

Anr 

Mr. PK Panneer 

Selvam 

Mr. T 

Ravichandran- R1    
Mr. Sriram 

Venkatavaradan- 

R2 



 
 

IA No. 633/2022     

For Stay      

IA No.  635/2022 

 

38 Comp App (AT) (CH) 
(Ins) No. 223/2023   

For Exemption   

IA No. 731/2023 

Supreme Transport 
Organisation Pvt. Ltd.   

Vs   

Andhra Pradesh 

Airports Development 

Corporation Ltd. 
 

Mr. Shikhil Shiv 
Suri 

Mr. CV 
Shailendran 

Mr. Jerin Asher 

Sojan 

 

Copy to: 

By the order of Hon’ble Member (Technical)  

                                                                                                                                                                    Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

http://www.nclat.nic.in/

